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NATIONAL COMPANY LAW TRIBUNAL

BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 12.06.2017.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali
2. Hon’ble Member(T) Dr. Ashok Kumar Mishra
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Counsel for petitioner is present. Shri Yelamanchili Prasad, Advocate filed vakalat for
R-1,3 and 4. The previous counsel who was appearing for them filed memo withdrawing
vakalat filed for R-1,3 and 4. So in the place of previous Advocate, Shri Yelamanchili Prasad
has filed vakalat for R-1,3 and 4 with no objection endorsement by the previous counsel.
Counsel for R-5 is present. Impleading petition No.26/17 is an application filed by the 3" party
to implead. Counsels for R-1,3,4 and 5 in the main petitioner who are parties in A 26/17
reported no objection in the impleading petition.

Counsel for respondents who are petitioner sin the main petition requested time to file
objections in the impleading petition. The final report from the Auditor from Bangalore is not
received. Registry is directed to address a letter to the Auditor to be present in the Tribunal
regarding remuneration to be fixed for the work given to the Auditor in respect of auditing the
accounts of the 1% respondent company. The contention of both sides that the Auditor has
demanded a very high fee for auditing of the accounts before proceeding further in this matter.

List it on 18.07.2017.
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